Re. Political
Situation
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NINETY-FIFTH  AND

REPORTY

NINETY-EIGHTH

SHRI THIRUMALA RAO (Kaki-
nada): Sir, 1 beg to present the fol-

lowing Reports of the Estimates Com-
mittee: —

(1) Ninety-fifth Report regarding
action taken by Government
on the recommendations con-
tained in their Thirty-seventh
Report on the Ministry of
Food, Agriculture, Commu-
nity Development and Co-
operation (Department of
Agriculture)—Central Inland
Fisheries Research Institute,
Barrackpore.

(2) Ninety-eighth Report regard-
ing action taken by Govern-
ment on the recommendations
contained in their Sixth Re-
port. on the Ministry: of
Edugation—(i) sajar Jung
Museum, Hyderabad; ang (ii)
Archaeological Museums,

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS OF THE
HOUSE

ELEVENTH REpoORT

SHRIMAT] SHARDA MUKERJEE
(Ratnagiri) . Sir, I beg to present the
Eleventh Report of the Committee on

Absence of Members from the Sittings
of the House,

12.40 hours

RE. MOTION QF NO-CONFIDENCE
IN THE COUNCIL OF MINISTERS ™

MR. SPEAKER:
the House that T ha
oi a Motion of No-Confidence in the
Council of Ministers under Rule 198
from Sarvashrj Madhu Limaye, Ram

I have to jnform
ve received notice

AUGUST 28, 1969

in Uttar 232
Pradesh

Sewak Yadav and George Fernandes.
The Motion reads as follows:—

“That this House expresseg its
want of confidence in the Council
of Ministers.”

The reasons given are:—

“This Government is a Govern-
ment of contradicitions; it is in
collusion with Big Business,
foreign capital, feudal relics and
bureaucracy and has only recently
encouraged destruction of the
Constitution and democracy in
Uttar Pradesh.”

May I request those Members who are
in favour of leave being granted to
this Motion to rise in their places?
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MR. SPEAKER: Let the leave be
granted first. Those who are in Ianur
of leave being granted to this Motion
may please rise in their places.
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MR. SPEAKER: Let me count the

number. There are only 13 Memhe_rs

standing in their seats in favour of it.

They are less than 50. So, the leave
is not granted.

SOME HON. MEMBERS:
shame!

Shame,

i2 hrs.

RE. POLITICAL SITUATION IN
UTTAR PRADESH
oft sAwa few (w9qR) @ weTw
TEIET, IR H I B FHT & IHIC
aY az8 gt £ 31fed 1 (suaEm)



